- CENTRAL ADMINISTRATIVE TRIBUNAL
FRINCIPAL BENCH, NEW DELHI,

0A-1487/90

Hew Delhi this the 26th day of February, 1997,

N
Hon'ble. Dr. Jose P. Verghese, Vice-Chairman(l)
Hah“b]e Sh. 5.P. Biswas, Member (&)

1. S&hri Dalpat Raj Mardia,
$/6 Tate Sh. 0t Mal Mardia,
R/o Flat No. C-138,
Nanakpura, Mew Delhi-21.

Z.  Shri Pranab Mukherjee,
-~ 8/0 Shri Durgaprasanna Mukherjee,
R/o Pune, Principal administrative
Officer, HO Chief Engineer,
Southern Command, Pune. ceee App1ﬁcantsf

(Petitioner No.2 in person)
YErsus
1. Union of India
- through the Secretary,
Ministry of Defence,
South Block,
New Delhi-1l.
2. The Controller of Defence Accounts,
Eastern Command,
Patna (Bihar).
3. The Enginser-in-Chief,
frmy Headquarters,
Kashmir House, Rajaji Marg,
New Delhi-11.
4. The Chief Engineer,
Fastern Command,
Fort William, :
Calecutta-700 021. . .e... Respondents
(through Shri M.K. Gupta, advocate)

_ ORDER (ORAL)
delivered by Hon'ble Dr. Jose P. Verghese, y.C. ()

This 0.8, has been taken on the regular
board. The applicant Nofl is stated to have been
retired and applicant No.2 is present in parson.

A§p1icant No.2 states that this matter has
been adjourned sine die for the reason that a case
invalving similar issues is pending before the Hontble

Supreme Court and he has no objection if this matter is




disposed of with 5 direction that the benefit of the
decision in the said matter pending before the Hon'ble
Supreme Court s also given to the app1icaﬁts as  and
when the said case s decided. The applicants are
willing td wait for the outcome of the ~case pending
. before the Hon'ble Supreme Court whether it is in their
févour or not. The applicants are given . Tiberty to
reagitate the matter .in éase it is found necessary
after the disposal of thé case 1in thejHon;b1e Supreme

Court.

The Tlearned counsel for the respondents also
have no objection for these directions, as stated

- above, to be issuad.

Ordered accordingly.,.

0.4, is disposed of finally. There is no
order as to costs.
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(.2, Biswasr (Dr. Jose
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S Merghese)

Memberﬁﬁ). Vice-Chairman{Jl)
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